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Title: Regarding need for Caste-based census alongwith population census in the country.
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SHRI T.R. BAALU (SRIPERUMBUDUR): Madam Speaker, sometime back, the whole House adopted a resolution to go for a
Caste based Census; everybody, cutting across Party line, has agreed. I do not know why the Government sheepish to
enter into the Caste based Census.

This is more important. Even for budgeting, we need to know how many people belonging to which Caste are there; what is
the number of people in each and every Caste, especially, the OBC. You preach for social justice, but at the same social
justice is rendered only by virtue of Caste basis.

In this connection, the DMK Party is vociferous in requesting the Government to go for Caste based Census now itself.
Otherwise, definitely it will not happen after some time.

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE): Madam, I would once again like to submit that, the hon.
Members have raised this issue and as I was involved with it, the Cabinet has taken the decision that Census will take
place. The hon. Shri Sharad Yadav gave to me the format as to in which format this should take place. That has also been
forwarded to the authorities concerned who will be dealing with it. But I am told that there have been some problems at
the implementation level. We will sort it out...(Interruptions)
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SHRI PRANAB MUKHERJEE: Before the Session started, I went to you; I requested you. The Home Minister told me that he
has said the same format which you gave to me. But you are telling me that it is not being implemented. We will look into it
so that, in the same format, it is being implemented. ...(Interruptions)
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